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DeJar In Declaration of E:umination 
Be8alta by central soard of Second-

a1'7 Educatioa 

119. SHRI K. T. KOiALRAM: Will 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state: 

(a) whether it is a fact that the 
delay in the declaration of results 
in some States, particula:l.v of 12th 
Standard Examination under 10 plus 
2 conducted by the Central Board 
of Secondary Education, has depriv-
ed many students entran('~ in t'olleges; 
and 

(b) if so, the reasons for the some 
and the steps beinl[ taken to declare 
such results in the State C'apita~s 

much in advance of the nate of ad-
mission into Colleges in tnose States? 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(SHRIMATI RENUKA DEVI BARA-
KATAKl): (a) The Central Board of 
Secondary Education. New Delhi. de-
clared its All-India Senior School 
Certificate Examination result on 5th 
~une. 1979. as per normal schedule. 
Neither the Board nOr the Govern-
ment are 'aware of any caSe where 
the students haVe been deprived of 
admission to colleges on account of 
declaration of result On that date. 

(b) Does not arise. 

Repatriates from Sri Lanka 

120. SHRI K. T. KOSALRAM: Will 
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state: 

(a) the steps being taken to Ie· 
habilitate the increasing number of 
repatriates coming from S~i Lanka 
Under the Sirimao-Shastri Pact; 

(b) whether there is any proposal 
to set up a separate Sri Lanka Re-
patriates Rehabilitation Financial 
Corporation so that the financial 
needs 0'£ these unfortunate people 
can be met without delay; and 

(c) whether the Site and Services 
acheme would be extended to these 
Sri Lanka repatriates of Indian 
origin? 

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 




